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.Appl'ican"t(s)'» L ' o . Respondent(s)
_ Advocate for Applicant (s) - . : o Advocate for Respondent( s)

NOTES OF THE REGISTRY| ‘ ORDER OF THE TRIBUNAL

- OA No.520/2005.

. 17.11.2005.

" Mr. P. N;'Jatt;‘counsel for the applicant.

' Heard. Learned Ccunsel for the applicant |
does not want to press the O0A and wants to
withdraw the  same. Accordingly, the O0OA 1is
L © |"  dismissed as withdrawn with a liberty to file a
o ,p | ' fresh OA. o ' '
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